’SSION

EI@?

: %
L o

4Nn|G\r“‘"°

I A9 SMfADBR SMRART
AT AHR Wad, <ifd —1, SiULN. Piciad, 3844,
s faeeii—110023

HEre el fgar¥e =< oies REPR Ao
@ — 2016—17)

IS J99 AfIeER AN, A3 facell §RT AFd IMfeRi ddeh fafa=
vl w & § go s ogd &1 99T o & S ¥ A ANERI W)
HEreT T fgariie R ofes qRaR AT & ofaia 241 9 fordl 18 &
e # srfed qwas /uigfiftll sl @) o €1y yde / uigfery #
Jec] P W HH A B 30,000 [A¥Ed oY wE 7| ufaftewi ura w=A @ <ifow
fafer 31 =\, 2018 fMuiRa & 7 2|

9 ISl & Il o1 wY 9 f2=al d foredl 18 geas! / urgfarodl &
foy wom, fgofi dom gl gR¥PR HHIE % 75000/—, % 50,000/— 3R
340,000 /— 1 AT 2=l H aFffad g/ Uiglorudl & forw gem, fgadia ik
eIl REBR HHL: % 50,000 /—, 40,000 /— AR % 30,000,/ — BT AT STQAT |

qREHR IS I AT TAT e U5 A8-d Mqed, IS AFG
ARPBR ATANT, AT JABR 9ad, sife —Y, S8, Pireidd, MSTAT, 3
feeli—110023 ¥ T® §RT Miged AT T Wdhal & 3fAdl 39 AN B
Ja915c www.nhrc.nic.in & SISAarS {HAT ST AdheT T |




’SSION

-~
)
AN piGH'>

NATIONAL HUMAN RIGHTS COMMISSION

Manav Adhikar Bhawan, Block —C, GPO Complex, INA,
New Delhi — 110023

MAHATMA GANDHI BIENNIAL HINDI WRITING AWARD SCHEME
(YEAR - 2016-17)

National Human Rights Commission invites Hindi
books/manuscripts (original or translated) under ‘“Mahatma Gandhi
Biennial Hindi Writing Award Scheme on Human Rights” in a bid
to encourage creative writing in Hindi on various subjects pertaining
to Human Rights. Total number of words in each book/manuscript
should be at least 30,000. Last date for receiving the entries is
31" March, 2018.

Under this scheme Three awards of ¥ 75,000/-, ¥ 50,000/- and
X 40,000/- will be given for I, II and III prizes, respectively, for
writing books in Hindi and three awards of Rs. ¥ 50,000/-, ¥ 40,000/-
and X 30,000/- for I, I and III prizes respectively, for Hindi
translation of standard books on Human Rights.

The details of the above scheme and application form can be
downloaded from Commission’s website www.nhrc.nic.in or obtained
free of cost by post from the Assistant Director, National Human
Rights Commission, Manav Adhikar Bhawan, Block- C, GPO
Complex, INA, New Delhi — 110023
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“Rules for Mahatma Gandhi Biennial Hindi
Writing Award Scheme”

AT JATHR HaA
Manav Adhikar Bhawan
Afh—), SN, Bield, 38, U, T,
Block-C, G.P.O. Complex, I.N.A.,
s faceil—110023
New Delhi-110023
RITY H&T / Telephone No. : 011-24663310

agwise,/Website : www.nhrc.nic.in
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Objective:

The main objective of the Scheme is to encourage original writing in Hindi on various
subjects of Human Rights. This will help in creating awareness of human rights as well as
developing Unity at National and Individual level within the country.

Various subjects pertaning to Human Rights identified for the purpose are as under :-

*  Human Rights and Juvenile Reformatory Institutions

+  Culture and Human Rights

*  Human Rights and Disability

*  Human Rights and Women

*  Human Rights & terrorism

*  Human Rights and the Youths

*  Human Rights and Communal Problems
*  Human Rights and Environment

*  Human Rights and Consumer Culture

*  Human Rights & NGO’s

*  Human Rights and Journalism

*  Human Rights and Child Prostitution

*  Human Rights and Child Exploitation

*  Human Rights and Senior Citizens

*  Human Rights and Education

*  Human Rights and Democracy

*  Human Rights and Tribal Society

* Right to Information and Human Rights
*  Human Rights and People awareness

*  Human Rights and Social Institutions
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Human Rights and Police

Human Rights and Jails

Judiciary, Executive and Human Rights
Human Rights and Child Marriage

Human Rights and Peoples’ Welfare
Human Rights and Child Labour

Human Rights and Bonded Labour

Human Rights and Mental Hospitals

Human Rights and Food Security

Human Rights and International Convention
Social Justice, Administration & Human Rights
Human Rights and Development

Human Rights and Health Services

Human Rights and Justice

Human Rights and Good Governnance
Human Rights and Panchayati Raj
Literature, Society and Human Rights
Language and Human Rights

Rights & Duties

Human Rights & Media
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The above topics relating to Human Rights can be depicted in any form of literature

like Essay, Poetry, Story, Drama, Novel etc. Apart from the above mentioned subejcts
books/manuscripts written on other such topics relating to Human Rights can also be
considered.

*

Details of Awards

Awards would be presented as per the detail given below on the recommendation

based on the quality of books/Manuscripts by an Evaluation Committee and a High Level
Selection Committee constituted by the Commission for this purpose.

A)

(B)

Original Category

First Prize —75,000/-
Second Prize - 50,000/-
Third Prize - 40,000/-

Translation Category

First Prize —50,000/-
Second Prize —40,000/-
Third Prize -30,000/-

Eligibility

Any person who is a citizen of India can send his entry or can propose for any entry
under the scheme.

A fresh collection of writings published earlier in book form, or revised editions of
books published earlier, are not eligible for Award. However, if at least 75% of the
work included in a collection has been published for the first time in book form, it can
be considered for Award.

The Officers/Staff of the National Human Rights Commission and their dependents
shall also be eligible to participate 1in this Scheme, but the
books/manuscripts/Translation written in Hindi by the employees of the NHRC shall
be judged with keeping in view the special facilities available to them.

Entries received under the scheme shall consist of at least 30,000 words. In case
there are outstanding contributions, which fall a little short of 30,000 words, the High
Level Selection Committee shall have the authority to select such contributions also.

Any original writing book/manuscript/Translated book, which has been awarded or
has received any financial assistance under any other scheme of Government of India
or of any State Government or of Autonomous Body, shall not be considered under
this scheme.

Members of the Evaluation Committee and the High Level Selection Committee shall
not be eligible to participate in the Scheme during their tenure of membership.

Recognized literary organizations, journalists & writers will be requested to sent their
recommendations for the award in the prescribed form, which should not be more
than three.
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After being awarded, the writer/translator will not be awarded for next 10 years under
the scheme.

One copy of book/manuscript/Translation is to be sent for the scheme.

A detailed advertisement regarding the scheme shall be published in the leading Hindi
and English Newspapers and some leading Regional Newspapers through DAVP.

Entries received after the expiry of last date shall not be considered.

Books submitted as entries to the Commission shall not be returned however
manuscripts would be returned.

If there are two or more contenders for the same prize, the prize will be distributed
among those contenders.

The Author(s) shall enjoy the copyright on his/their books/manuscripts submitted to
the Commission for the Award Scheme.

In case of translation of a book in other Indian Languages or English into Hindi, a
certificate of permission from the original author of the book must be produced along
with the application.

Quality research thesis/dissertation may be accepted under this scheme.

The recommendations of Referees in the Preliminary Panel shall be considered by a
three-member Executive Board.

A book shall be disqualified for the award if it is established to the satisfaction of the
Executive Board that canvassing has been done by the author.

The Commission reserves the right to decide whether or not to give an award for a
book/manuscript depending on the recommendation of the Evaluation Committee and
the Selection Committee.

In the event of the death of an award-winning writer before conferment of the award,
it shall be given to his/her spouse or to a legal heir.

In special case, Commission reserves the right to relax any of the provision of the
rules mentioned here.

Procedure for sending the Entries

Entries shall be sent along with a copy of the book/manuscript/Translation to the

Assistant Director (Official Language), National Human Rights Commission, Manav
Adhikar Bhawan, Block-C, GPO Complex, INA, New Delhi — 110023 in the prescribed
application form (two copies) (available free of cost) in duplicate by 31" March, 2018.

Declaration of Results

The decision of the NHRC in connection with any work shall be final and binding.

The result will be communicated to the authors and will also be declared through the Press.
No correspondence in this regard shall be entertained.
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% Primary Scrutiny

The Primary Scrutiny of all the entries received under the scheme shall be done by a panel
of experts. The entries recommended by them shall be forwarded for evaluation. The experts shall
be paid honorarium of Rs. 2000/- per person per day for this work.

Copies of the entries recommended for evaluation shall be purchased from the publishers or
their photocopies made in required numbers by the Commission.

* Evaluation Committee and High Level Selection Committee

Under the Scheme, an Evaluation Committee and a high level Selection Committee shall be
constituted under the National Human Rights Commission for the purpose of evaluation and for
final decision on awarding the books/manuscripts in Hindi on the subject related to Human Rights.

(i) Evaluation Committee

The number of members of the Evaluation Committee shall be fixed on the basis of the
entries received for the awards. Book/manuscript received under this scheme shall be evaluated by
three experts from judiciary, administration, social sciences and eminent scholar of Hindi/other
Indian Languages under the scheme. Evaluator shall be paid Rs. 2000/- as honorarium for
evaluating each entry.

(ii) High Level Selection Committee

The Selection Committee shall give its final decision for award of prizes on the basis of the
evaluation reports received form the members of the Evaluation Committee and its decision in this
regard will be final. This High Level Selection Committee will be headed by an Hon’ble Member
nominated by the Commission.

(A) High Level Selection Committee for Awards:-

° Hon’ble Member, NHRC Chairman
° The Secretary General, NHRC Member
° Secretary, Deptt. of Official Language, Govt. of India or Member

his representative not below the rank of Joint Secretary
to the Govt. of India

° Two Non-Official members. The members would be an Member
eminent social scientist or established author of Hindi
(poet/critic/editor)

° Joint Secretary, NHRC Member

° Assistant Director (OL), NHRC Member Secy.

The tenure of the Non-Official members shall be concomitant to the one tenure of the
Scheme but any vacancy arising due to resignation, mental imbalance or due to any other
unexpected incident his membership shall be construed cancelled and the same will be filled as per
orders of the Chairperson, NHRC. The Non-Official members of the High Level Selection
Committee shall be entitled to traveling allowance/Daily allowance/Honorarium as admissible
under the rules.
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I AT AfABR SMRIAT
National Human Rights Commission

AT AHR wad, St @ 3 Hireiaw, dfd—l, 38 U9 U, -3 fReeil—110023
Manav Adhikar Bhawan, GPO Complex, Block-C, INA, New Delhi-110023

REHR AT B folq A™IHT B

NOMINATION FORM FOR THE AWARD SCHEME

I / aigfelfd / Jrgare &1 eivd

Title of the book/manuscript/Translation

2 TR BiT BT AT UBel [l TRBRY [IST §RT YREPR 3ferdl Feriar el 87————
Whether the submitted work has received any award or financial assistance from any
government/organisation?
3 AP / IqAIGD BT A
Name of the Author/Translator
4 far /afaq &1 9 H
Name of Father/Husband
5 S forfer
Date of Birth
6 IS—dER BT Ul
Postal Address
7 ) oGP BT Aferd gR=T (1T Me W Fel e &)
Brief introduction of the Author(Attach on separate Sheet)
)  Ho ys /Uigfall & Hae H W STMeRI $F 9 BH 300 @I (GUAT 3T e W
Hel ™ &N )
Brief introduction of the book/manuscript at least in 300 words (please attach on
separate sheet)
8 GH B QI BICHE (TRIUIS SMHR)
Two Photographs of the Author (Passport Size)
9 FIT A D / Uigefd /3qars &1 b Ui Hel' = I &7
Whether you have enclosed one copy of the book/manuscript?
10 AR & GIT H ol YD & oD BT AT TA-TF Herd fHar Sy
Certificate of permission from the writer of original book to be attached in respect of
translation
g / Signature : --- -
BICECERCN IR
Name & Full Address
x4y o / Telephone No.
% o0 /Fax No.
$—9e1 / E-mail
-,/ Place

e UAT UAT A g YRT YT Ah—ATH o
Note: Please write your name and address in legible writing.
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BINIRE]

DECLARATION
G 3y
I Age
EEVACIVAN)
S/o, D/o, W/o
REIKL
R/o
YO HAT/ BT &

hereby declare that:

1. I8 YD / UIgelld / 37ara
This book/manuscript/Translation

WRA TRHR /50 TRHR AT 37 ol TRy Wi7e # Bl QR & forg srerar fheh off
ThR Bl =i Aeraar & forg faRme= =& 21

Is not under consideration for any award or for any financial assistance from Govt. of
India/State Govt./Autonomous Body

2. 59 IS /Uiglatit / Jgdre W U
RA TRHR /50 TRER / TRTRARA TS §RT Bl JREBR el (Al 2 |

This book/manuscript/Translation has not received any award from
Govt. of India/State Govt./ Autonomous Body earlier.

BHER
Signature
ORT gl
Full Address
feip————m——
Date:
QM
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